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Dandakaramya Project

2488. SHRI ASHWANI KUMAR:
Will tt e Miriste of SUPPLY AND
REHABILITATION be pleasced

to state.

() whether Goverrment’s at-
tertiecn la: baen drawr tc 2 rews
ittm eappearirg ir the ‘Chrericle’
publistcd frem Raipur regeiding
handirg over of Dadakarzrya
Prcject to the concerned — State
Goverrments;
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(b) if sc, what steps are being
taken as regards the meeting of ex-
penses of those projects and whether
the Centre or the State Govern-
ments will bear the same; and

(c) what steps are proposed to
be taken by Government tc  ensure
that the service condition, pay
scales and other facilicies given to
the employees by the Central Go-
vernment are continucd by the
respective  State Governmern s?

THE DEPUTY MINISTER
IN THE MINISTRY OF SUPPLY
AND REHABILITATION (SHRI
GIRIDHAR GOMANGO) : (a)
Yes, Sir. Government have seen
a news item under the caption
“Dandakaranya to be handed over
to MP” which appeared in tte
“Chronicle® dated 21-11-1081 pub-
lished from Raipur.

(b) Government of Irdia have
decided to transfer the assets ard
institutions created by tte Darde-
karanya Development Authority
to the concerned State Govern-
ments free of cost. Government of
India have also agreed to provide
funds to make up the deficiercies
in those assets ard alsc their mrin-
tenance cost till the erd of 1983~
84 or till a further period as may
be agreed to. .

(¢) The Goverrment of Madhya
Pradesh have agreed to take over
the emplovyees of the Dandakaranya
project and absorb them ir the
appropriate scales of pay and give
them the protection of their pay etc.
Detair- will be worked out bva Com-
micee mppointed bv the State Go-
“vernment. A similar Committee

is also examining various aspects
in Orissa.

Aromatics Project in Kerala

248¢g. SHRI C. HARIDAS :
Will the Mi; isterof PETROLEUM,
(HEMICALS AND FERTI-
LIZERS be pleased to state:

[9 AUG. 1982]

fo Questions 146

(a) whether there is a proposal
under Goverrmeci.t’s conside ration

to se. up 2an  Aromatics Project in
Kerala; and

(b) if so, what are the details
therecf ?

THE MINISTER OF PETRO.
LEUM, CHEMICALS AND
FERTILIZERS (SHRI P. SHIV
SHANKAR) (z) and (b) It hag
been decided to set up a plant in
the refuery of Coctin Refineries
Limited to manuficture berzenc.
Details are yet to be firalised.
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